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unrestricted acceptance of invitation
from Forcign Missions by Government
officials upto certain levels.

West German Assistance for
Scientific Research

2206. Shri J. B. §. Bist: Will the
Minister of Education be pleased to
state:

(a) whither Government have
ecome to any cecent agreement with
‘West Germany in regard to the latter
giving special assistance for promo-
tior of scientific research; and

(b) it w0, the details of the agree-
ments and the benefits that would
acrrue to Indien Scientists therefrom?

The Deputy Minister in the Mimls-
try of Education (Shrimati Soundaram
Ramachand=ar); (a) Not jet, Sir.

(b) Does not arise.
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Written Answers 5704
Charge-sheeting of Gran bealers
in Delhi

2208. Shri D. €. Bharma: Will the
Minister of Tiome ATa'rs b pleased
to state:

(a) whether it is a fact that the
shops of some grain cealers in Delhi
were raided Ly the Inspectors of the
Civil Supplies Jepar‘ment in March,
1965 and some jrregularities were
found in their records and some
shopkeepers were charge-sheeted in
this connection;

(b) whether it is also a fact that
the cases against those shopkeepers
who were charge-sheet:d have been
withdrawn; and

{€) if so, ithe reasons therefor?

The Deputy Miinister in the Minls-
try of Home Affairs (Sori L. N.
Mishra): (a) No. Sir.

(b) and (¢).
Arrest of Grain Dealers In Delhd

2209. Shri D. C. Sharm: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a faci that some
grain dealers were arrested in Delhi
under the Essential Commodities Act
in September|October, 1964;

(b) if so, the number of firms pro-
secuted with the number of persons
arrested and the names of their
firms;

Do not arise.

(c¢) the nature of charges against
them; and

(d) the action taken againgt them?

The Deputy Minister In the Minis-
try of Home Affalrs (Shrl L. N.
Mishra): (a) Yes, Sir.

{(b) 28 firms were prosecuted and
82 persons were arrested. The names
of the 28 firms are given in the stale-
ment laid on the Table of the House.
[Placed in Library, See No, 1.T-4862/
@5].

(c) The 28 firms were prosecuted
under Section 7 of the Essential Com~
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modities  Act, 1985, One of these
firms was also prosecuted under Sec-
tion 125(2) of the Defence of India
Rules.

‘d) In the 30 cases involved, action
taken is as follows:—

Convicted — 2
Acquitted — 1
Pending Trail 0
Cancelled —_ 1
Untraced — 1
Withdrawn — 18
Total 30
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Educational Facillties to Africans

%212, Shri Suremdra Pal Singh: Will
the Mini-ter of Educativn be pleased
to state;

(a) whether Gcvernment, in view
of the prevailing conditiun of ‘squees’
ol Asiang living in African countries,
have considered or intend to consider
the quastion of givirg more educa-
tional facilities in tur educational
institutions in India io the Asians
than to Africans; and

(b) if so, the steps taken or propos-
ed to be tuken?

The Minister of Coltural Afairs
in the Minisiry of Edacation (Shrl
Haj-rn: vis): (a) and (b). Students
of Asians living in African countries
to India for studiex either under
Schemes of 3cholarships adminis'ered
by the Government of India or at
their own expense. In order to meet
the increasing demand, the number of
scholarships as well as the number
of reserved scats in irstitutiors in
India for students from the Asiun
and African couniries have been
increased, Thrse have provided
Jarger facilities for Indians living in
African cruntries. There is no pro-
pc ‘al to redure the number of scho-
larships to African countries.
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